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 Price  in  Bihar  &  W.  Bengal  coal-fields  (C.A.) SHRI  INDRAJIT  GUPTA:  Have

 you  directed  the  Railway  Minister  or
 the  Prime  Minister  tq  make  a  state-
 ment,

 MR.  SPEAKER:  I  am  directing  the Government  to  come  out  with  a
 statement  The  Minister  concerned will  make  a  statement.

 How  long  are  we  to  watch  this  dis-
 order  and  shouting?  |  fail  to  wider
 stand.  Is:  this  the  way  to  earry  on
 the  proceedings  of  the  House?  This  is’
 being  done  constantly,  :shouting  just:
 for  the  sake  of  shouting.

 Do  you  want  that  we  should  alse
 create  such  a  scene  as  some  other
 States  are  having?  I  never  want  that
 we  should  eome  to  that  level.  I  ree
 quest  you  to  consider  it.  ete

 SHRI  SAMAR  GUHA  (Contai):  On
 a  point  of  order,  Sir,

 MR.  SPEAKER:  No  point  of  order.
 The  Cali  ‘Attention  Shri  Kartik  Oraon.

 SHRI  8.  M..  BANERJEE:  On.  a
 point  of  order,  Sir.

 MR.  SPEAKER:  No  question  of
 any  point  of  order.  We  are  on  the
 next  item,  the  Call  Attention.

 [Some  Hon,  Members  then  left  the

 '  House].

 2.22  brs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPOR-

 TANCE

 REPORTED  THREAT  TO  PROTECTION  OF
 COAL  AND  WORKING  OF  MINES  DUE  TO
 SHORTAGE  OF  POWER,  HIGH  COST  OF
 MACHINERY,  ETC,  IN  BIHAR  AND  WEST

 BEncaL
 SHRI  KARTIK  ORAON  (Lehar

 daga):  Sir,  I  call  the  attention  of
 the  Minister  of  Steel  and  Mines  to

 (SAKA)  and  rice  in  its  2  30
 the  following  matter  of  urgent  Public importance  and  !  request  that  he  may mal-e  a  staterert  thereon:

 ‘the  repo:ted  threat  to  produc. tion  cf  er},  mir  e.workers  and  work-
 ing  of.  mines  because  of  shortage of  power,  shortage  and  escalation  of costs  vf  machinery  and  state  of  in- dustrial  relations  Prevailing  in  .  the coalfields  of  Bihar  and  West  Ben-
 gal  and  consequent  escalation  of coal  prices.”

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  K.  0.  MALAVIYA): Mr.  Speaker,  Sir,  it  is  a  long  state-
 ment  of  4-1/2  ‘pages......

 MR.  SPEAKER:  You  may  lay  it  on
 the  Table.

 SHR  K.  0.  MALAVIYA:  I  lay  it  on
 the  Table.

 STATEMENT
 To  meet  tht  incresseq  demand  for

 coal  arising  out  of  the.  present  energy crisis  the  Government  decideg  that  the
 production  of  coal  should  ‘be  raised
 from  about  78  million  tonnes  during ‘1978-74  to.  856  million  tonnes  during
 1974-75.  In  spite  of  the  wigorous  éf-
 {cris  that  are  being  made  by  the  coal
 Producing  agencies  to  achieve  this
 target,  the  production  during  the  first
 four’  months  of  the  current  year
 Le,  April  to  July  974  has  been  about
 27  million  tonnes.  Although  this  pro-
 duction~js  about  l.4  million  tonnes
 higher  than  the..production  during  the
 corresponding  period  last  year,  it  falls
 short  of  the  requirement  to  fulfil  the
 target  of  95  million  tonnes.  Among

 the  major  factors  which  have  contri-
 buted  to  this  lower  level  of  preduction
 are  shortage  of  power  in  the  Bengal-
 Bihar  coalfields,  non-availability  and
 delay  in  the  delivery  of  certain  essen-
 tial  items  of  machinery,  disturbed  law
 and  order  and  indstrial  relations  5 bay
 eastern  region  and  inadequacy  of  rail
 transport.  Judging  from  the  trend  of
 production  so  far,  it  is  felt  that  the
 production  during  the  current  year
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 may  reach  -88-million  tonnes  as  against the  last  year’s  estimated  production  of
 about  78  million  tonnes.  If,  however
 the  constratints  mentioned  above  are
 fully  or.  partially  removed  even  from
 now,  the  coal  production,  may  go  be-
 yond  88  million  tonnes  during  the
 current  year.

 2.  It  is  a  fact  that  the  power  supply
 to  the  coal  mines  in  the.  Bengal-Bihar
 coalfields,  particularly  from  the  Damo-
 dar  Valley  Corporation  has  not  been
 satisfactory..  This  has  resulted  in  loss
 of  production.  of  -abeut  8,000  to  10,000:
 tonnes  per.  day.  in.  the.  Eastern:  Divi-.
 sion  of  Coal  Mines.  Authority.  alane.  It
 has  also  repercussions  on  the  safety  of
 the  mines  and  the  danger-to  men  em.
 ployed  in  gassy  mines.  For  improv-
 ing  the  power  supply,  utinost-  coordi-
 nation  is  being  maintained  with-  the.
 Ministry  of  Irrigation  and  Power  and
 by  the  Coal  Mines.  Authority  and
 the  Bharat  Coking  Coal  Ltd.,  with  the
 DVC:  and  the  Bihar  and  West  Bengal
 Stetes  LEleetricity  Boards.  Conseq-
 uently  the  power  supply,  of  late,  has
 shown  some  improvement.  The  coal
 industry  -hag.  been  given  the  same  high.
 Prionjty  as  for  the  Railways,  in  the
 matter  of:  power  supply.  To  avoid
 frequent  trippings,  it  has  also  been
 decided.  to  Segregate  the  power.  sup-
 ply.  lines  to  the  collieries.on  a  prio-
 rity  basis  The  Bharat  Coking  Ltd.
 are  jnstalling  diesel  generating  sets  to
 meet  part  of  their  requirements.  The
 Coal  Mines  Authority  has  also  pro-
 posed  ६6  have  a  captive  power  unit  of
 its.  own  in  the  Eastern.  Division:

 3.  As  regards  shortage.  of.  machi-
 nery  and  equipment,  I  must  paint  out
 that  the  former  owners  of  the  natijo-
 nalised.mines  had  grossly  neglected  to.
 make  even  the  minimum  investments.
 in  the  mines,  with  the  result.  that-  a
 large  number  of  mines  require.  consi-
 derable  investment  to  bring  them  up
 to,  the  optimum  level  of  production.
 Both  Bharat.  Coking  Coal.  and.  Coa:
 Mines  Authority  Limited  have  already.
 taken  steps  to  provide  to  their  mines
 the  materials  and  equipment  requir-
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 ed  to  maintain  and  increase  produc-
 tion.  In  the  Draft  Fifth  Plan,  out.
 of:the  total  provision  of  Rs.  737  crores.
 for  the  coal  sector,  Rs.  400  crores
 have  been  provided  for  plant,and  mac-
 hinery  alone.  The  Government  have.
 already  sanctioned.an  expenditure  of
 about  Rs.  29  crores  for.  purchase
 of  plant  and  machinery  by  Coal
 Mines.  Authority  during.  the  first
 twe.years  ofthe  Plan.  Most  of  this
 equipment  is  being  procured  indigen-
 ously;  only  equipment  valued.  at  Rs
 60.68  crones.  may.  have  to  be  imported,
 involving  a  foreign:.exchange  of  -abcut
 Rs.  38  crores.  During  1974-75  itself
 plant  and.machinery  worth  about  Rs.
 68.  crores:  is  being  procured  by  C-M.A.
 All  available  capacity  for  the  manu-
 faeture  of:  mining  machinery  in  the
 country  is  being  fully  utilised.  There
 is,  however,  an  acute  shortage  of
 items  of  electrical  equipment,  haul-
 ages  etc,,  which  ate  being  imported
 expeditiously.

 4;  The:  industrial  relations  in  the
 caal:industry-  have.  been.  by  and  large
 satisfactory.  The  workers  and  the
 trade  unions  fully  supported  the
 nationalisation  of  the  private  coal
 mines.  Such  troubles  as  have  arisen
 are  mostly  on  account  of  inter  and
 intra  union  revalries  and  resistance
 on  the  part  of  the  management  to  the
 efforts  of  the  unscrupulous  trade
 unions  and.  other  parties  to  induct
 non-genuine  miners.  after  the  take-
 over  of  the  mines.  It.  must  be  point-
 ed  out  to  the  credit  of  the  Coal  Mines
 Authority  that  during  the  short  period
 of  its  existence  it  regularised  the  ser-
 vices  of  approximately  3  lakhs  of
 workers  employed  in  the  taken  over
 mines  after  due  screening  and  tate-
 gorisation.  It  a'so  made  considerable
 progress  in  improving  the  working
 conditions  of  the  miners  in  confor-
 mity  with  applicable  labour  welfare
 legislations  thereby  remedying  the
 serious  neglect  of  this  matter  by  the
 former  private  mine  owners.  The  ac-
 cepted  recommendations  of  the  Wage
 Board  have  also  been  fully  imple-
 mented.  in  all  the  taken.  over  mines,
 where  they  had  not  been  implement-
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 A:  five-year  “programme  has’  been’  ‘pre- pared  by  Coal  Mines  Awthotity~  for
 the  construction-of  over-one  lakh
 houses  and  ‘the  provision  of  water
 supply  to  their  ‘workers  “‘“nvolving  an
 expenditure-of  about  Rs.-  300-‘crores,
 One  important  step  taken  to  improve the:  industrial  relations  in  the:  <oal
 ‘industry  ‘was  -the  .sppoiritment:  of  a°bi-
 partite  ‘wage  Negotiating  Committee
 in  August,’  ‘1973.  “Certain  conclusions
 have  been  scached: at  the  meetings  of
 the  Committee,:  the:  implementation
 cI  which  will:  involve  substantial  ex-
 penditure  which  will  not  be  covered
 by  the  extra  income  that  the.  coal  pro-
 ducing  agencies  may  get  as  a  ‘result

 ‘of  the  recent  price  increase  of  ithe
 order  of  Rs,  0  per  tonne  on  the  aver-
 age.  Though  there  is  a  strong  case
 for  the  revision  of  wages  of  coal  mine
 workers,  the  implications  of  such  a
 revision  have  to  be  carefully  consi-
 dered  especially  when  our  economy  is
 passing  thrcugh  a  critical  phase.  I
 Hope  it-will  soon  be  possible  for  the
 management  and  the  workers  to  sign

 a  mutually  acceptab¥e  agreement  in
 regard  to  che  wage  revision,  so  that
 a  contented  work  force  will  secure  for
 the  country  the  large  increases  in  coai
 production  that  is  necessary  for  the
 country's  economic  growth.

 SHRI  KARTIK  ORAON:  Sir,  I
 invite  the  kind  attention  of  the  hon
 Minister  to  4  news  item  pub!shed  in
 the  Financial  Express  dated  3lth  July,
 '974  vnder  ihe  caption,  “Coai  short-
 oge”’:

 “The  number  of  coking  coal  mines
 ~natjonalised  under  the  Coking  Coal

 Mines  (Nationalisation)  Act,  972
 was  24  and  that  of  non-coking  coal
 mines  under  the  Coal  Mines
 ‘(Nationalisation)  Act,  973  was
 TU.  Thus,  the  total  number  0
 coking  and  non-coking  coal
 mines  nationalised  is  925,  out  of

 ‘which  the  tatal  number  of
 working  coal  mines  in  August,
 i973,  according  to  the  recent  Press.
 Release  of  the  Directorate,  General
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 of  Mines  Safety  Dhanbad  is  only 566-ias  -  against  728  in  January, 1973”,

 ie,  Prior  to  naljonaiisation  of  hon- coking  coal  mines.  It  is  thus  evident that-both  BCCL  and  :‘CMAL:  have  ‘fajl- ed  to  work  out  as  many  as  359  nationa-
 lised  coal  mines  which  runs  counter  to the  statement  made’  in  the  preamble to  the  Coal  Mines  (Taking  Over  -of
 Management)  Ordinance  1973,  sub-
 sequently  replaced  by  the  Nationalisa-
 tion  Act  to  the  effect  that  coal  mines
 were  being  nationalised  ‘with  a  view
 to.  ensuring  rational  and  coordinated
 development  of  coal  production  -and
 for  promoting  optimum  utilisation  of
 the  coal  resources  consistent  with  the
 Srowing  requirement  of  the  economy’. Both  BCCL  and  CMAL,  therefore,  owe
 an  explanation  to  ‘the.  public  -why
 they  have  failed  to  work  out  such  a
 large  number  of  nationalised  .-coal_
 mines,  particularly  at  a  time  when
 there  is  a  large  unsatisfied  coal  de-
 mand  in  the  country.

 As  you  know,  today  power  develop-
 ment  is  the  most  important  in  -.our
 country,  and  power  development  must
 precede  development  in  all  other  sec-
 tors.  Therefure,  we  have  to  put  :the
 maximum  stress  on  development  of
 Power,  We  are  lagging  behing  in  -the
 development  of  power....

 MR.  SPEAKER:  Ask  your  ques-
 tion  now.

 “SHRI  KARTIK  ORAON:  In  the
 first  four  Five-Year  Plans,  we  have
 not:  been  able  to  reach  our  targets  ‘of

 ‘coal  production.  Now  we  have  fixed
 a  target  of  43  milljon  tonnes.to  be
 achieved  by  the  end  of  the  Fifth  Five-

 “Year  Plan.  Now  we  produced’  round
 ‘about  78  million  ‘tonnes’  during  1973-
 “14,  Thisyear,  I  ‘think,  by  July  we
 have.  produced  only  27  million  tonnes.
 Therefore,  it  is  hardly  possible  that

 “-we  can  reach  the  target  of  143.  million “tonnes  ‘by  the  end  of  the  Fifth  Five-
 ‘Yeat  I  would  like  to  ask  Gov-
 érnment  what  coricrete  steps  Govern-

 “fent  have  already  taken  and  are  like-
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 ly  to  take  to  gear  up  production  so
 that  we  can  reach  the  target  of  43
 million  tonnes  of  coal  by  the  end  of
 the  Fifth  Five-Year  Plan,

 SHRI]  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  The  statement  was  not
 read  out  by  the  Minister,  and  copies also  have  not  been  \circulated.

 MR.  SPEAKER:  Copjes  have  been
 circulated.

 SHRI  ATAL  BIHAR  VAJPAYEE:
 We  do  not  have  ccries  hers.  How  can
 we  follow  what  is  happening  in  the
 House?

 SHRI  K  D.  MAT-AVIYA:  I  sought
 the  permission  of  the  Chair  to  lay  it
 on  the  Table.

 MR.  SPEAKER:  Yes,  It  was  a
 long  statement.

 SHRI  ATAL  BIHAR  VAJPAYEE:
 It  should  have  been  circulated  to  all
 the  members  and  not  only  to  those
 who  have  tabled  the  call-attention
 motion  4,

 SHRI  K.  9,  MALAVIYA:  The  hon.
 Member  has  enquired  as  to  why  about
 300  coal  mines  which  were  working
 pefore  nationalisation  are  not  working
 now.  The  fact  of  the  matter  is  that,
 immediately  after  nationalisation,  a
 process  of  rationalisation  was  attempt-
 ed  and  there  are  jntegrateq  mining
 projects  which  are  being  taken  up.

 It  is  also  a  fact  that  a  large  number
 of  mines—not  exceeding  00—are  not
 working  at  present  because  either  they
 are  too  uneconomical  to  work  or  mec-
 hanisation  has  to  be  undertaken  with
 a  view  to  increasing  production  by
 utilising  only  the  adequate  number  of
 workers.  Therefore,  in  the  totality  of
 things,  production  is  increasing  and  we
 are  rationalising  the  entire  mining
 areas  jn  both  BCCL  and  CMAL.

 With  regard  to  reaching  our  target
 of  43  million  tonnes  by  the  end  of
 the  Fifth  Five-Year  Plan.  I  have  al-
 ready  enumerated  the  steps  that  we
 are  taking  and  the  provision  that  has
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 been  made.  The  present  progress  in
 production  ig  not  unsatisfactory.  We
 hope  by  the  end  of  this  year  to  ex-
 ceed  80  million  00768  of  coal  produc-
 tion  although  our  target  is  95  million
 tonnes.  I  have  already  stated  in  my
 statement  that  due  to  constraints  here
 and  there  with  regard  to  transport
 availability  and  power  availability,  we
 may  not  be  able  to  reach  the  target
 that  we  have  worked  out  after  joint
 consultation.  But  we  are  having  cons-
 tant  and  co-ordinated  consultations
 amongst  ourselves  and  we  meet  quite
 often.  Lately,  we  have  improved  the
 situation  also  with  regard  to  the  avail-
 ability  of  power  and  the  availability  of
 -the  transportation  system,  The  trans-
 portation  system  =lso  has  improved
 and  we  hope  by  ¢o-ordinetion,  by  in-
 tensive  efforts  <n]  by  meking  avail-
 able  all  the  inputs  that  are  necessary,
 we  shall  increase  the  coal  production
 with  a  view  to  not  only  step  it  up  to
 88  million  tonnes  by  the  end  of  this
 year  but  also  to  reach,  as  near  as  pos-
 sible,  to  the  43  million  tonnes  by
 the  end  of  the  Fifth  Plan.

 MR.  SPEAKER:  Shri  Chapalendu
 Bhattacharyyia.

 SHRI  KARTIK  ORAON:  Will  you
 kindly  permit  me  one  question,  Sir?
 A  very  important  question.

 MR.  SPEAKER:  No,  please.  You
 hag  already  asked  your  question.

 SHRI  KARTIK  ORAON:  I  am
 seeking  your  permission.

 MR.  SPEAKER:  No,  please.  If
 something  is  not  answered,  you  can
 say  that  this  has  been  omitted.  But
 you  cannot  put  a  fresh  question.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (Girdih):  The  statement
 of  the  Minister,  I  have  to  say,  begs
 any  number  of  fresh  questions.  The
 question  is:  what  is  your  policy  and
 programme  of  setting  up  captive  ther-
 mal  power  stations  to  ensure  unin-
 terrupted  coal  production?
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 What  have  you  done  to  stave  off

 shazards  to  mine-working  and  the  mine
 workers  because  of  failure  of  power
 and  prevent  repetition  of  mine  disas-
 -ters?

 What  have  you  done  to  bring  coal
 -prices  in  relation  with  the  production
 costs  which  have  escalated?

 A  power  shovel  which  used  to  cost
 Previously  ‘Rs.  4.5  lakhs  is  now  cost-
 -ing  Rs.  39  lakhs.

 CMPDI  project  reports  that-the  cost
 ‘price  is  between  Rs.  40  to  Rs,  50  per
 ‘tonne  whereas  your  prices  ‘are  Rs.  37
 ‘for  the  same  high  ash  coal.

 The  oil  prices  have  escalated  from
 -dollar  .29  in  969  per  barrel  to  .65
 ‘dollars  as  on  l-l-974.,

 The  prices  of  high-ash  ९०७]  have  in-
 «creased  and  are  ruling  between  Rs.  24
 :and  Rs.  37  per  tonne  only,

 I  come  to  a  very  vital  point  A  one
 .crore  rupee  plant  of  low  temperature
 «carbonisation  utilising  00  tonnes  of

 coal  can  produce  3.5  million  cubic  ft.
 of  gas  for  domestic  cooking  and  save
 35  tonnes  of  furnace  oil  per  day  or
 Rs.  65  lakhs  of  foreign  exchange  an-
 nually.  We  are  spending  through  our
 ‘nose  Rs.  i00  crores  for  importing
 crude.  Dr.  J.-C.  Ghosh  hag  reeom-

 ‘mended  LTC  plants  in  ‘1956,  What  did
 ‘the  Government  do  all  these  20
 years?  Shelling  out  Rs,  00  crores

 -through  our  nose  in  foreign  exchange?
 “Have  you  any  plan  for  setting  up  00
 such  LTC  plants  serving  -small,  me-

 -dium  and  big  towns?
 Then  the  crux  of  the  matter  is:  “you

 cannot  freeze  ‘the  wages  at  this  level.
 ‘The  workers  will  not  work  and  ‘the
 minjng  industry  -will  not  ‘be  there.
 Houses  are  not  there.  There  is  wide-

 -spread  incidence  of  small-pox  and
 malaria  ‘has  staged  a  come-back.  Even
 ordinaty  water-supply  is  missing  and

 ‘the  infra-structure  is  not  there.  “The
 -roads  are  in  shambles.  In  order  +o
 -serve  the  economy  ‘better  and  to
 -strengthen  Irtlia’s  economy  you  ‘have
 “to  have  a  rational  coal  price,  also.  “What

 is  your  coal  price  policy  in  relation  to
 other  forms  of  energy?

 The  point  is  that  the  Railways  have
 done  a  good  job  in  the  peripherai
 areas.  But,  in  Bihar  and  Bengal  the
 railway  transport  is  the  major  cons-
 trajnt  along  with  power  and  the  state
 of  industrial  reiations  for  holding  up coal  production.  I  suggest  that  the
 road:  shouid  ce  widened  and  with  an
 improvement  of  the  irland  riverine transport  six  to  seven  districts  can thus  be  served,  They  are  Paying rupees  eight  a  maund,  that  is  tO  say,
 rupee  one-hundred-and-eighty  per tonne.  At  pit  head  it  is  Rs  40  per tonne  and  it  is  brought  to  Delhj  by
 truck  costing  Rs.  300  per  tonne.  This is  irrational  use  of  high-cost  power. 80  per  cent  of  coal  is  moved  in  the form  of  rakes  by  railway.  The  coal  in-
 dustry  is  doing  pretty  well  in  that  res

 pect.  Let  Monghyr  be  a  transhipment Point  for  developing  riverne  transport and  supply  adequate  coal  to  such
 Flaces  as  Azamgarh,  Gorakhpur,  Bal-
 lia,  Motihar,  Chapra  ete.  which  are
 served  by  metre  gauge  railways.  They are  not  using  cowdung  for  their  fuel.
 This  will  help  the  utilisation  of  this
 cowdung  for  agriculture  and  so  this
 will  help  our  economy.  These  are
 very  important  questions  to  be  ans-
 wered  if  we  want  to  make  sufficient
 impact  on  the  development  of  the
 €conomy  of  the  country.

 SHRI  K.  D.  MALAVIYA:  The  hon.
 Member  has  rajsed  very  relevant  issues
 in  connection  with  coal  production  and «its  use  in  the  courttry  but  I  cannot
 just  take  up  the  whole  issue  in  ques-
 tion  and  answer  but  I  will  try  to  re-
 ply  to  some  of  the  points  brief-
 ly.  It  is  the  olicy  of  the  Govern-  हि ment  to  allow  minimum  number  of
 captive  power  plants  to  boost  produc-
 tion  and  maintain  target  of  produc-
 tion  of  coal.  We  are  now  in  the  pro-
 cess  of  identifying  the  places  in  this
 yespect  and  then  in  consultation  with
 frrigation  and  Power  Ministry.  We
 hope  to  arrange  for  the  availability  of
 ‘these  units.  Due  to  lack  of  power
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 the  hazards  to  miners  and  the  workers
 did  increage  but.  hawever  DCCA  and
 CMA  do  take  care  io  see.  that,...such
 hazards.  occur  and  they  take  proper
 plecautions  to  see  that  power,.is  sup-
 plied.  As  a  matter  of  fact  quring  the
 jast  few  weeks  the  power  position  has
 umproved,  fos

 I.  am  glad  te  inform  the  House  that
 :the  power  supply  position  has  imp-
 .Toved  and  that  these  people  are  not
 being  confronted  with  such  situa-

 Aions  :  85  he  mentioned.  However
 we  take  due  care  to  see  that  such
 things  do  not  occur  again.

 Regarding  coal  price  it  is  a  com-
 licated  problem.  There  are  various
 isues  involved.  in  the  calculation  of

 There  has.  been  increase
 in  the  production  of  coal,  per  men.
 There  has  been  improvement  and
 mechaisation  of  coal  mines  and  imp-
 rovement  of  industrial  relations  and
 also  of  the  welfare  schemes  which
 are  of  our  agenda.  These  are  being
 expediteq  as  far  88  possible  whether
 this  is  lack  of  water  or  lack  of  housing
 facilities  and  other  things  also.

 With  regard  to  production,  I  have
 stated  somewhere  and  also  it  is  here
 in  the  statement,  that  our  production
 has  increased.  They  have  touched
 the  88  million  tonne  level  now.  And
 we  hope  by  the  end  of  this  Plan  per-
 jog  we  shall  even  go  beyond  this  88
 million  tonne  level.

 The  constraints  are  obvious.  They
 always  make  us  alert  and  we  take

 greater  care  to  see  that  transport  sys-
 ‘tem  is  improved;.  power  position  is
 improved.  We:  are  in  constant  touch
 with  both  of  them.

 I  was  refering  to  the  price  of  coal.
 There  is  no  doubt  that  the  price  of
 coal  in  India  is  the  lowest  in  the  whole
 of  the  world.  The  coal  costs  today
 about  Rs,  49  or  50  at  the

 or
 Amritsar,-the  cost  of  ‘coal  is  four  or
 five  times  this  price.  It  ig  ‘obvious
 that:  transport  of  ¢oal  is-mot  able  to  re-
 acn  at  such  distant  places.  We  are,

 Prices.  I  have..no  doubt

 pithead.
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 however,  improving  the  a”  situation. Now,  our  policy  is  that  coal  ig  re-
 ached  to  distant  places  by  rail  and  to
 nearabout  placer  by  road  transport. That  way  we  have  trieq  to  reduce:
 the  burden  of  .transport  a,  coal

 that.  .the-
 question.  of  wages  for  the  mine  wor-
 kers  is  worrying  us,  I..can  assure  you
 that  Government  is  constantly  ex-
 amining  the  question  as  to  what  is  to
 be  done  in  this  regard.  As  regards:
 bi-partite  negotiating  committee,  it.
 hag,  made  certain  recommendations.
 Those  recommendations  were  as  a  re-
 sult  of  the  agreement  -between_  the-.
 coa]  authority  and  the  trade  union.
 leaders.  Because  of  recent  difficul-
 ties  in  the  matter  of  financial  resour-
 ces  that  we  are  facing  and  the  price
 hike,  Government  obviously  tries  to:
 see  in  what  manner  we  can  accept  or
 modify  those  recommendations  qui-
 ckly.  I  want  to  assure  the  House-
 that  it  will  always  be  the  wish  of  the
 Government  to  satisfy  the  workers  in
 regard  to  the  agreement  that  has  .al-
 ready  been  made.  There  is  one  other
 point,  There  has  been  g  rapid  increase
 in  the  production  of  coal.  And  go,  ‘here
 has  to  be  a  rationalisation  of  prices  of
 coal  and  workers  in  the  mines.  No-
 doubt  there  has  been  an  erratic  in-
 crease  of  workers  at_  some  places
 where  they  are  not  producing  more
 coal.  That  has  also  got  to  be  cons-
 tantly  taken  care  of.  Therefore,  from
 all  these  points  of  view,  the  C.M.A.
 and  B.  Cc  0.  L.  are  constantly
 watdhing  the  situation  and  they,.  are:
 trying  to  see  that  something  is  done.
 We  do  not  have  cencentration  of

 ‘workers  for  increasing  the  production
 of  coal  so  that  there  is  no  increase  in
 cost  of  production  of  coa]  every_now
 ang  then.

 Ag-tegards,  gasification  by  the  low-  *
 ..carbonising  process.  plants  the.  State

 Government.  is  actually.  examining: this  programme...  We  are  also  ,in  con-
 stant  touch.  with  such  a  technical  bo-
 dies—hoth,  National  and  international,
 which  will.examine  this  question.
 It  is  the  view  of  the  Government:
 that  we  should  have  as  many  L.T.C.
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 plants  ag  We  can  in  this  country  with  a
 _View  to  producing  gas  and  lessening

 fhe  pressure  on  the  consumption  of
 diese]  and  furnace  oil.  In’  this  year,
 ‘we  are  making  our  best  efforts  to  start
 one  plant  at  Ranigunj,  Ranigunj

 _L.T.C,  gassification  plant  is  proposed
 tp  be,  set  up  anq  started  some  time

 this  year,  When  we  start  this  and
 when  we  gain  experience,  we  propose
 io  increase  it  still  further.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA:  About  transport  he  has
 not  replied  to  my  question

 SHRI  K.  D.  MALAVIYA:  I  am  so
 try.  That  question  is  very  much
 welcome  to  us.  We  shall  discuss  the

 _transport  difficulties  that  we  are
 “facing  and  lowering  down  the  price

 of  coal,  We  shall  try  to  develop  river
 transport  system  as  fast  as  possible.

 SHRI  KARTIK  ORAON:  Sir,  I
 would  like  to  know  from  the  hon.
 Minister  whether  he  is  aware  of  the

 MR.  SPEAKER:  Are  you  aware  of
 this  fact  that  you  are  not  allowed  to
 stand  now?

 SHRI  KARTIK  ORAON:  Sir,  with
 your  permission,  I  want  to  know
 whether  the  Minister  is  aware  that
 in  the  B.C.C.L.  there  is  a  large  num-
 ber  of  ghost  workers  out  of  +1,87,000
 employees,  In  Kostan  Mines  pay-
 ment  is  being  made  to  the  contractors
 or  without  raiding  coal,  in  collusion
 with  the  Area  Manager.  Is  he  aware
 of  it?

 MR.  SPEAKER:  No,  please.
 Mr.  Mohapatra.

 Now,

 SHRI  SHYAM  SUNDAR  MOHAP-
 ATRA  (Balasore):  Mr.  Speaker,
 Sir,  today’s  discussion  ig  very  vital
 from  the  national  po  of  a  view.
 The  hon.  Minister,  Shrj  K,  D  Mala-
 viya,  is  a  visionary  like  Thomas  More

 ‘palling  in’  mines

 who  wrote  his  famous  »oem  ‘Utowia
 but  I  ihust  admit  at  the  same  time
 he  has  made  bolg  confessions  that
 the  production  has  fallen  short  of

 ,  Tequirement  to,  fulfil  the  target  of
 95m.  tonnes.  He  has  also  admit-

 “ted  there’  is  shortage  of  power,  non~
 availability  and  delay  in  delivery  of
 essential  items  of  machinery,  diffi-
 cult  industrial  relations  ang  others.

 “My.  submission  is  that  it  is  the  work-
 ers  in  the  coal  mines  who  have  kept
 up  the  production  going.  Will  you
 believe,  Sir,  in  coa]  mines  not  even
 minimum  requiremnts  are  available
 for  production?  There  is  no  tube,  no
 railway  lines,  no  ropes,  no  cement
 dusting—nothing  I  wonder  how
 under  these  circumstances  coal  pro-
 duction  is  going  on.  At  the  same

 _time  the  officers  do  not  go  down  the
 mines.  They  are  only  busy  with  con-
 sultations.  They  never  go  down  the
 mines  to  see  the  conditions  or  work-
 ing  of  the  mines.

 We  are  very  much  concerned  with
 power  failure.  I  think  there  is  some
 defect  in  the  planning  as  far  as  East-
 ern  India  is  concerned.  That  region
 is  always  short  of  power  and  the  in-
 dustries  are  likely  to  close  down.
 I  feel  there  is  inter-ministerial  warn-
 ggling  between  the  Ministry  of  Irri-
 gation  and  the  Stee]  Ministry  other-
 wise  why  have  they  not  alloweg  the
 capative  power  plants  to  flourish
 Will  0.९  hon.  Minister  tell  us  when
 will  they  be  in  a  position  to  run  the
 captive  power  plants  ang  when  per-
 fect  coordination  will  be  established
 between  the  two  Ministries?

 There  is  one  private  Electric  su-
 pply  agency  in  jharia.  Why  has  go-
 vernment  not  taken  it  over?  What
 is  ‘the  pressure?  We  would  like  to
 know.

 Sir,  the  worker  conditions  are  aP-
 I  request  the  hon

 Minister  to  visit  the  coal  mining
 greag’'and  he  will  find  the  conditions

 in  ‘which  fhey  live  are  even  worse
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 then  the  olden  days  whey  Britishers
 came  and  subjugated  all  these  peo-
 Ple  to  in  human  torture.  You  will
 find  the  mud  huts  ang  there  is  no
 standing  space.  When  they  come  out
 of  their  working  hours  you  find  hun~

 -dreds  and  thousands  of  them  moving
 in  black-shapes.  IJ  want  to  know
 why  the  wage  of  the  workers  has
 been  frozen  since  967  What  has
 happeneq  to  the  bipartite  agreement.
 Unless  the  workers  wages  aTe_  incre-

 -ased,  the  production  will  not  go  up.
 The  coal  prices  have  gone  up  and  pro-

 ‘bably  we  will  not  be  able  to  come
 ‘to  Lok  Sabha  as  our  wives  wil]  beat
 us  up  on  account  of  the  coal  prices
 having  gone  up  and  up  almost  every-
 day.  Why  not  abolish  the  middleman
 -ang  directly  take  the  coal  to  the  do-
 mestic  user  like  the  India,  Oil  Cor-
 poration  having  opened  their  own  de-
 pot.  Why  not  we  have  our  own  de-
 pots  so  that  the  coal  is  supplied  to  the
 people  direct.

 What  about  the  death  rate  in  the
 -coal  mines.  It  is  between  200  to  230
 every  year  and  ag  regards  serious
 accidents  it  is  2,000  to  3,000.  This  is
 the  condition.  I  request  the  hon.
 Minister  to  find  out  the  causes  and
 also  take  the  safety  measures  to  pre-
 vent  this  situation  in  the  coal-mines

 Although  my  friend,  Shri  Oraon,
 has  spoken  about  corruption  yet  I
 must  point  out  that  those  officers  who
 were  dismissed  for  severe  charges  in
 the  Coal  Mining  Authority  have  now
 been  taken  back.  It  is  very  funny.
 About  BCCL  I  have  been  raising  a
 point  of  a  highly  corrupt  officer  who
 hag  been  thrown  out  of  Rourkela
 Stee]  Plant  and  who  has  now  taken
 in  BCCL  on  promotion.

 I-submit  this  with  a  challenge  that
 if  my  charges  are  not  proved,  J  am
 prepareg  to  take  any  punishment
 from  my  patron,  the  hon.  Minister,
 but  I  am  so  sure  about  my  charges
 and  I  submit  that  these  are  serious
 charges  indeed!  If  we  do  not  clear

 “#he  Angean  stables  and  if  we  do  not
 clear  all  these  dustbing  in  the  coal

 mines,  I  do  not  think  that  coal  pro-
 duction  will  go  up  or  the  country  will
 be  satisfieq  in  regard  to  the  results
 of  nationalisation  which  had  raised
 such  high  hopes  among  the  winners
 as  well  ag  among  of  us,

 SHRI  K.  D.  MALVIYA:  The  hon.
 Member  has  raised  some  important
 issues  and  I  shall  take  them  up  one
 by  one.

 There  is  no  doubt  that  the  workers
 of  the  coal  mines  are  maintaining
 production  and  the  country  hag  to
 fee]  grateful  to  them  that  even  under
 condition  which  are  not  very  satis-
 factory  ang  which  are  painful  to  all
 who  are  concerned  with  this,  Gov-
 ernment  as  well  as  people  outside
 and  the  whole  House,  they  are  main-
 taining  the  production;  not  only  are
 they  maintaining  it  but  the  produc-
 tion:  is  also  slowly  ang  alowely
 increasing  Unfortunately  this  is
 also  a  fact  which  has_  been
 brought  to  my  notice  that  many  of  the
 managers  in  the  mines  do  not  take  the
 trouble  to  go  deep  down  the  mines
 to  examine  the  condition  of  the
 mines;  they  do  not  go  as  often  as
 they  ought  to.  But  recently  the  sit-
 uation  has  improved  and  they  have
 been  strongly  advised  not  only  to
 examine  the  papers  ang  to  scrutinise
 them  and  okay  everything  but  also
 to  go  down  the  mines  according  to
 rules,  I  can  assure  the  House  that
 the  technical  officer  whose  duty  it  is
 to  go  down  the  mines  will  go  more
 and  more  just  as  they  have  started
 going  already,

 With  regard  to  the  general  failure
 of  power  or  shortage  of  power  in
 eastern  India,  the  hon.’  Member  ig  as
 much  aware  of  the  situation  as_  the
 House  is,  I  have  no  doubt  that  in
 the  next  year  or  so  the  power
 position  will  improve  and  there  will
 mot  be  so  much  complaint  about
 shortage  of  power  as  is  being  made
 out  today.

 It  is  wholy  wrong  to  "say  that
 there  is  any  wrangling  going  on  bet-
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 ween  the  Ministry  of  Steel  and  Mines
 and  the  Ministry  of  Irrigation  and
 Power.  I  refute  this.  We  are  in
 constant  touch  with  regarq  to  making
 up  for  all  the  deficiencies  within  our
 constraints,  and  we  have  improved
 the  situation  in  power  generation  in
 the  DVC  area  and  elsewhere.

 With  regard  to  Sejua  power  plant
 and  its  nationalisation,  the  matter  is
 entirely  in  the  hands  of  the  State
 Government.  We  are  in  constant  touch
 with  them,  and  I  hope  that  something
 final  will  be  done  in  this  connection.

 As  regards  the  workers’  condition,
 as  I  have  already  said  it  is  not  as
 satisfactory  as  we  want  it  to  be.
 But  we  have  provided  in  this  Plan
 large  sums  of  money  for  building
 fhouses,  for  availability  of  water,  for
 genera]  welfare  schemes  and  so  on,
 and  right  now  the  Ministry  of  Lah-
 our  and  our  Ministry  are  engaged  in
 examining  in  detail  what  we  can  do
 immediately  and  in  what  manner  we
 have  to  move  fast  in  order  to  improve
 ‘tthe  situation  at  various  places  in  the
 ‘CMA  as  well  as  the  BCCL  area.

 The  wages  of  the  workers  will  in-
 crease,  and,  therefore,  the  coal  price
 will  also  increase.  As  regards  the
 wages  of  workers,  as  I  have  already
 said,  as  g  result  of  the  joint  negoti-
 ations  between  the  trade  union  lead-
 ers  and  the  CMA  and  the  BCCL  au-
 thority,  we  have  come  to  some  sort
 of  tentative  agreements,  and  those
 agreements  and  proposals  are  under
 the  examination  of  Government.
 I  do  not  think  that  we  shall  take
 much  time  in  coming  to  decision,  and

 as  a  result  of  this,  the  condition  will
 improve.

 However,  I  want  to  assure  the
 coal  mines  workers  that  we  are  fully
 aware  of  the  difficulties  in  which
 ‘they  are  placed  ang  we  are  cons~
 tantly  watching  and  seeing  how  best
 and  how  soon  we  can  improve  the
 situaHion,  ada  clei

 Shri  Mohapatra  has  raised  a  very
 important  question  with  regard  to
 distribution  of  coal.  I  entirely  agree with  him  that  the  distribution
 of  coal  is  as  important  as  the  produc- tion  of  coal,  As  I  have  mentioned  the
 Present  price  of  coal  at  the  pit
 is  Rs.  50,  and  when  it  reaches  a
 distant  place  like  Delhi,  it  be-
 comes  Rs,  300  or  even  more  than
 Rs.  300.  So  the  cost  of  transport  has
 to  come  into  it  in  a  very  big  way.
 The  question  of  distribution  of  coal
 by  the  Authority  also  is  being  exam-
 ined.  We  are  goipg  to  start  some
 dumps  in  Bihar,  but  in  UP  some
 dumps  have  been  created,  four  or
 five.  It  is  our  intention  to  increase
 our  dumps  in  a  large  number  in  the
 next  month  or  so.

 So  far  as  distant  places  are  concern-
 ed,  it  ig  our  decision  to  reach  coal  by
 railway  wagons  thereby  lessening  the
 price  of  coal.

 The  death  rate  among  coal  mine
 workers  is  more  or  less  the  same,  but
 it  is  very  unsatisfactory  from  our
 point  of  view.  We  have  to  _  bring
 down  the  death  rate.  From  that
 point  of  view,  we  have  set  up  a
 committee  to  examine  as  to  has  to  be
 done  immediately,  with  regard  to
 giving  relief  on  such  counts  where
 the  health  of  the  worker  is  taken  care
 of.

 Corruption:  I  cannot  say  there  is
 no  corruption  in  the  coal  mines.  |
 can  also  say  that  the  size  of  the  cor-
 ruption  which  has  spread  in  the  coal
 mine  area  is  causing  us  worry,  but
 it  is  not  correct  to  say  that  when  the
 get  holqg  of  some  corrupt  person  we
 just  let  him  go.  There  are  some
 cases  where  it  is  better  to  fing  out  a
 doubtful  man  and  ask  him  to  go  than
 to  prosecute  him  and  let  him  remain
 there  ang  going  on  paying  him  as  long
 as  the  law,  allows  him  payment.
 Therefore,  sometimes  we  just  find  out
 an  opportunity  and  ask  him  to  go.
 This  is  a  sort  of  compromise.  There
 are  other  instances  where  punish-
 ment  has  also  been  meted  out.  So
 we  have  to  balance  the  whole  situa-
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 tion,  On  the  whole,  I  do  nut  ‘ag-
 ree  with  the  view  expressed  by  the

 “hon.  ‘member  that  corruption  is  ‘in-
 creasing.  Corruption’  is  now  under
 control  and  although  whatever  is
 there  should  cause  us  worry,  it  will
 be  the  effort  of  the  Ministry  to  ‘see
 that  it  is)  wéedeg  out  from  the  coal
 mines  area.  :  i‘  ren

 2.58  hrs.
 RE.  OIL  INDUSTRY  (DEVELOP-

 “MENT)  BILL

 “MR.  SPEAKER:  On  the  6th  August,
 4974  when  the  Miiister’  of  Petrol-
 eum  and  Chemicals  moved  that  the
 Oi)  Industry  (Development)  Bill  be
 taken  into  consideration,  certain  ob-
 jections  in  respect  of  the  Bill  were
 raised  by  Sarvashri  Madhu  Limaye,
 Shyamnandan  Mishra,  Somnath  Chat-
 terjee,  R.  V.  Bade  and  H.  N.  Muker-
 jee.  The  main  points  ‘mentioned  by
 them  are  as  follows:—

 ()  Two  proposals  have  been  put
 forward  in  this  Bill—one  for
 setting  up  a  Board  for  the
 developmen:  of  ‘he  oil  in
 dustry  and  the  other  for  levy
 of  excise  duty  on  crude
 oil  produced  in  the  country.
 The  Speaker  shoud  consider

 “Whether  two  entirely  diff-
 erent  concepts  coulg  be  Jo-
 ined  together  as  is  sought  to
 be  done  in  this  Bill.

 (2)  The  Bill  has  created  a  very
 strange  _  situation.  If  the
 Speeker  decides  that  it  is  a
 money  Bill,  the  rights  of
 Rajya  Sabha  would  be  rest-
 ricted.  On  the  other  hand,
 if  it  is  deemeg  to  be  a  non-
 Money  Bill,  then  it  violates
 the  exclusive  right  of  Lok
 Sabha  in  matters  relating  to
 taxation.

 (3)  It  appears  from  the  State-
 ment  of  Objects  and  Reas-
 ons  ‘of  the  Bill  that  the  pri-
 mary  object  of  the  Bill  is  to
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 impose’  taxation  in  the  «gar
 of  “regulating  ‘-and  =  contrel-
 ling  the  ‘oil  industry  by  -set-
 ting  -up  a  Development
 Board.  Therefore,  this  ig  a
 Money  Bill.

 (4)  If  this  Bill  had  not  been
 brought  forward  as  a  sec-
 ret  Bill,  Members  could  have
 expresseq  their  views  on  the
 proposed  Board.

 At  that  time  after  making  certain
 observations,  I  postponed  consider-
 ation  ‘of  the  Bill  in  order  to  enable
 me  to  apply  my  mind  to  the  points
 raised  by  the  Members.

 I  have  since  discussed  the  matter
 “with  the  Minister  of  Petroleu;  and

 Chemicals  and  the  Minister  of  Law,
 They  have  inter  alia  submitted  that
 “since  the  corimencement  of  the
 Constitution  and  extending  to  very
 recent  times  ‘composite’  or  ‘hybrid’
 Bills  of  the  nature  of  the  Oil  Indus-
 try  (Development)  Bill  have  come  be-
 fore  Parliament  and  have  been.  duly
 enacted.”  For  example,  they  have
 citeg  the  following  Acts:—-

 (1)  The  Teg  Act,  1953;
 (2)  The  Coir  Industry  Act,  1953;
 (3)  The  Cardamom  Act,  ‘1965;
 (4)  The  Produce  Cess  Act,  +1966;
 (5)  The  Textiles  Committee

 (Amendment)  Act,  1973,

 I  am  satisfied  that  this  is  not  the
 first  time  that  a  Bill  of  this  nature

 ‘has  been  brought  forward  before  the
 House.  The  precedents  show  that
 identica]  clauses  relating  to  imposition
 of  ‘cess  are  contained  in  all  the  Bills
 which  were  imtroduceq  ang  passed
 earlier.  As  the  present  Bill  follows
 the  past  precedents,  I  allow  it  to  be
 proceeded  with.

 further,  ‘since’  this’  Bill’“does  “not
 contain  “only  provisions  dealing  with
 al)  orany  of  thé  matters’  spevified”  in

 “clause  ay  of“article  I0°of-the  Cons-
 titution,  I  hold  that  it  is  not  a’  Money
 Bill.


